
List of cases in which Electronic Service of process has taken place during the month of July 2022

Court District Case No. Advocate

1 CENTRAL NIL

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL NIL

6 CENTRAL NIL

Sr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

7 West NIL

8 West NIL

9 NEW DELHI NIL

10 NEW DELHI

- 20.01.2022 06.07.2022

- 02.03.2022 06.07.2022

- 06.06.2022 08.07.2022

- 09.05.2022 08.07.2022

SH. DINESH 
BHATT , DJ 
(COMMERCIAL 
COURT)-01

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

MS. SANTOSH 
SNEHI MANN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

OMP 
(COMM.) 
18/2022

FINVASIA 
SECURITIES PVT. LTD. 
 VS.  MANOJ KUMAR

CS (COMM.) 
251/2022

M/S. DELHI CABZ 
AND SERVICES PVT. 
LTD.  VS.  M/S. 
RAHEJA DEVELOPERS 
PVT. LTD.

CS (COMM.) 
531/2022

SUKHBIR SINGH 
RANDHWA  VS.  
MANJIT SINGH 
RANDHWA

CS (COMM.) 
421/2022

M/S. GLOBE GROUND 
INDIA PVT. LTD.  VS.  
GIROMY SAMONI INC.



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 09.05.2022 08.07.2022

- 09.06.2022 08.07.2022

- 04.07.2022 08.07.2022

- 04.07.2022 08.07.2022

- 20.04.2022 11.07.2022

- 20.04.2022 11.07.2022

- 05.07.2022 12.07.2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
421/2022

M/S. GLOBE GROUND 
INDIA PVT. LTD.  VS.  
GIROMY SAMONI INC.

CS (COMM.) 
572/2022

UNION BANK OF 
INDIA  VS.  M/S. YASH 
PRINTERS

CS (COMM.) 
590/2022

AIS GLASS 
SOLUTIONS LTD. Vs 
AL SAPPHIRE FACADE 
PVT LTD

CS (COMM.) 
590/2022

AIS GLASS 
SOLUTIONS LTD. Vs 
AL SAPPHIRE FACADE 
PVT LTD

CS (COMM.) 
367/2022

M/S UNFREIGHT 
MOVERS PVT. LTD. Vs 
M/S WINSOME YARNS 
PVT LTD LIMITED 
AND ANR

CS (COMM.) 
367/2022

M/S UNFREIGHT 
MOVERS PVT. LTD. Vs 
M/S WINSOME YARNS 
PVT LTD LIMITED 
AND ANR

CS (COMM.) 
594/2022

HOUSING 
DEVELOPEMENT 
FINANCE CORP LTD 
Vs VIKAS TIWARI



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 05.07.2022 12.07.2022

- 20.01.2022 12.07.2022

- 08.07.2022 14.07.2022

- 21.01.2022 14.07.2022

- 21.01.2022 14.07.2022

- 09.06.2022 18.07.2022

- 20.05.2022 18.07.2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
594/2022

HOUSING 
DEVELOPEMENT 
FINANCE CORP LTD 
Vs VIKAS TIWARI

OMP 
(COMM.) 
18/2022

FINVASIA 
SECURITIES PVT. LTD. 
 VS.  MANOJ KUMAR

CS (COMM.) 
604/2022

AGILENT 
TECHNOLOGIES 
INDIA PVT LTD Vs KJD 
PHARMA PVT LTD

CS (COMM.) 
114/2022

ANSHUMAN GUPTA 
Vs REDICON 
INFRASTRUCTURE 
AND HOUSING PVT 
LTD

CS (COMM.) 
114/2022

ANSHUMAN GUPTA 
Vs REDICON 
INFRASTRUCTURE 
AND HOUSING PVT 
LTD

CS (COMM.) 
575/2022

SMT. KALPANA 
KHANDELWALPROP. 
M/S. COLORVISTA Vs 
M/S. NIKI INFOTECH 
PVT. LTD.

CS (COMM.) 
441/2022

HINDUSTAN MEDIA 
VENTURES LTD Vs 
MUKHTAR UN HASAN 
ABBASI



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 08.06.2022 18.07.2022

- 08.06.2022 18.07.2022

- 23.05.2022 21.07.2022

- 17.05.2022 23.07.2022

- 17.05.2022 23.07.2022

- 25.03.2022 27.07.2022

- 25.04.2022 28.07.2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
557/2022

PUNJAB NATIONAL 
BANK Vs ARJUN 
KISHOR AND ANR

CS (COMM.) 
557/2022

PUNJAB NATIONAL 
BANK Vs ARJUN 
KISHOR AND ANR

OMP 
(COMM.) 
79/2022

DELHI STATE 
INDUSTRIAL 
DEVELOPMENT Vs 
MANISH BUILDWELL 
THROUGH SOLE 
PROPRIETOR MANISH 
GOEL

OMP 
(COMM.) 
75/2022

J K ENTERPRISES Vs 
UNION OF INDIA

OMP 
(COMM.) 
76/2022

J K ENTERPRISES Vs 
UNION OF INDIA

CS (COMM.) 
300/2022

BELAIR TRAVELS AND 
CARGO P. LTD.  VS.   
KOREAN AIRLINES

CS (COMM.) 
378/2022

M/S. PRAKASH 
MASALA CO. PVT. 
LTD.  VS.  M/S 
BHARAT FOODS AND 
BAVERAGES PVT. LTD.



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 21.02.2022 29.07.2022

- 05.05.2022 30.07.2022

11 NEW DELHI NIL

12 SOUTH NIL

13 SOUTH

23.02.2022 01.07.2022

ANIS MOHD. 02.05.2022 01.07.2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
232/2022

T V TODAY NETWORK 
LTD.   VS.   PROFILIAD 
MEDIA PVT. LTD.

OMP 
(COMM.) 
407/2022

RAMANLAL 
RAGHUNATHMAL JI 
JAIN  VS.  M/S. BIC 
CELLO (INDIA) PVT. 
LTD.

SH. SANJIV JAIN, 
LD. DISTRICT 
JUDGE (COMM.)-03

SH. PREM KUMAR 
BHARTWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)1
48/22

BANK OF BARODA VS 
MR. BHARAT 
BHUSHAN BABBAR

GEETANJALI 
SHARMA

CS(COMM.)
289/22

M/S. DARSHANO 
AGRO VS M/S. LIQUID 
ENTERTAINMENT 
AND ORS.



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

ANIS MOHD. 02.05.2022 01.07.2022

16.08.2021 02.07.2022

12.04.2022 02.07.2022

26.02.2020 02.07.2022

09.02.2022 02.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)
291/22

M/S. DARSHANO 
AGRO VS YELLOW 
GINGER AND ORS.

CS(COMM.)
255/21

ICICI BANK LTS. VS 
PAWAN KUMAR

DEEPAK 
KAUSHIK

CS(COMM.)
235/22

M/S. DYNAMIC MKTG. 
SOLUTIONS VS 
THREE ACES GLOBAL 
LOGISTICS PVT. LTD.

AMAN 
RASTOGI

CS(COMM.)1
29/20

ICICI BANK LTS. VS 
MEERA DEVI

DEEPAK 
KAUSHIK

CS(COMM.)1
14/22

CANARA BANK VS 
PRINCE JEWELLERS 
AND ORS.

ANSHUMAN 
SRIVASTAVA



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

09.02.2022 02.07.2022

08.12.2021 05.07.2022

18.04.2022 05.07.2022

31.05.2022 08.07.2022

11.05.2022 11.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)1
15/22

CANARA BANK VS 
RAM SUNDER 

ANSHUMAN 
SRIVASTAVA

CS(COMM.)
412/21

IFFCO-MC CROP 
SCIENCE PVT. LTD. VS 
LAL LAGUA SAMABAY 
KRISHI UNNAYAN 
SAMITI LTD.

SHUBHAM 
SAIGAL

CS(COMM.)
244/22

VISAGE BEAUTY & 
HEALTH CARE PVT. 
LTD. VS M/S. V3F 
BEAUTY (INDIA) AND 
ORS.

VAIBHAV 
VUTTS

CS(COMM.)
348/22

M/S. STALLION VS. 
M/S. FRIENDS AUTO 
(INDIA) LTD AND 
ORS.

ROHAN 
BHAMBRI

CS(COMM.)
308/22

SYSTEMAIR INDIA 
PVT LTD VS 
CONSULTANT 
COMBUSTION 
ENGINEERS

SUNIL KUMAR 
SHARMA



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

21.05.2022 11.07.2022

CSDJ/411/21 AMIT KUMAR 13.09.2021 13.07.2022

14.09.2020 21.07.2022

18.01.2020 21.07.2022

16.02.2022 22.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)
322/22

CANARA BANK VS 
VIJAY KR. AND ANR.

ANSHUMAN 
SRIVASTAVA

ANJU SEHGAL VS 
REGENT TRADING 
CO.

CS(COMM.)
242/20

SHAHE ALI VS RRR 
MOTION PICTURES 
AND ORS.

PALAK 
MUNJAL 

CS(COMM.)
20/20

SURAJ PRAKASH VS 
TAMANNA GUPTA AJAY KKUMAR

CS(COMM.)1
37/22

ICICI BANK LTD. VS 
SATPAL SHARMA

CHETNA 
BHALLA



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

27.05.2022 22.07.2022

07.03.2022 23.07.2022

02.02.2022 23.07.2022

09.02.2022 23.07.2022

GEETA SATIJA 20.10.2020 23.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)
329/22

M/S. BALAJI 
PRECISION WORKS VS 
ARCOTECH LTD.

PRAMOD 
PANDEY

CS(COMM.)1
82/22

CANARA BANK VS 
NAVEEN BHANDARI

ANKUR 
AGGARWAL

CS(COMM.)
96/22

IFFCO-MC CROP 
SCIENCE PVT. LTD. VS 
GOPALPUR SAMABAY 
KRISHI UNNAYAN 
SAMITY LTD.

SHUBHAM 
SAIGAL

CS(COMM.)1
17/22

IFFCO-MC CROP 
SCIENCE PVT. LTD. VS 
PAPPU BEEJ 
BHANDAR

SHUBHAM 
SAIGAL

CS(COMM.)
310/20

M/S. RATTAN SINGH 
BUILDERS PVT LTD 
VS M/S. SURAJ 
INDUSTRIAL AND 
PUMP AND ORS.



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

03.06.2022 25.07.2022

05.03.2022 28.07.2022

INDU KAUL 17.03.2022 28.07.2022

29.03.2022 28.07.2022

21.03.2022 28.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)
357/22

VINAYAK 
ENTERPRISES VS 
BLUE LEAF 
CORPORATION AND 
ORS.

AVINASH 
KUMAR

CS(COMM.)1
80/22

M/S. SILVERLINE 
LABORATORIES PVT. 
LTD. VS MR. 
JITENDRA 
SEHRAWAT

AMISH 
TANDON

CS(COMM.)1
22/21

UNION BANK OF 
INDIA VS INDIAN 
SHILPKAR 
FOUNDATION

CS(COMM.)
210/22

M/S. ZELLEVEN 
LIFESCIENCE 
PRIVATE LIMITED VS 
M/S. TEAJAS PHARMA 
AND ORS.

PAWAN 
SHARMA

CS(COMM.)1
96/22

CANARA BANK VS 
SHISH PAL

ANSHUMAN 
SRIVASTAVA



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

14 SOUTH-EASTNIL

15 SOUTH-EASTNIL

16 EAST CS-49/2022 M.I MALIK 07.03.2022 12.07.2022

CS-156/2022 31.05.2022 13.07.2022

17 NIL

18 NIL

19 NIL

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SH. SANJAY 
SHARMA-I

M/S S.S. MOTORS VS 
MARUTI JAMBAGI 
AND ORS.

MRS. SURESH BALA 
VS MRS. MEENA 
SHARMA

VIRESHWAR 
TYAGI

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
EAST

MS. NIVEDITA ANIL 
SHARMA

Shahdara

MS. SUKHVINDER 
KAUR

Shahdara



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

20 North-West NIL

21 North NIL

22 NIL

Total 53

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST


	Form-3

